scheme. Further, in arder to find long term salution to the recurrent floods from rivers coming from
Nepal, the Government of India ig in congtant dialogue with the Gavernment of Nepal to build up
reservalr schemes on the rivers, namely, Mahakall (Sarada), Karnali (Ghaghra), Kamla, Bagmeati

and Kosl, in Nepal.

() and (d) On an average, 200 Billion Cubic Meter (BCM) of water is received from the rivers
flowing from Nepal in Ganga Basin.

(e) A total of 42.060 BCM storage capacity (live) has been created with construction of
storage schemes by the Ganga Basin States.

Reserveirs with Storage Capacity
TEF9.5HRI SHIVANAND TIWYVARI:
SHRIRAJ MOHINDER SINGH MAJITHA:
Wil the Minister of WATER RESOURCES be pleased to state:

(a) whether it ig a fact that there are 81 big water reservoirs with storage capacity to the tune of

1,561,768 cubic meters in the country;
(b) ifnot, the facts in this regard;
(o) whether there is any scheme for construction of such reservoirs;

(d) if s0, the number of reservoirs to be constructed during the Eleventh Five Year Plan Period

alongwith their respective storage capacity ; and
(&) the rames of the places where these reservoirs would be constructed in the country ?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT PALA):
() and (b) The total design storage capacity of 81 reservoirs monitored by Central \Water
Commission i 151.768 Billion Cubic Metres (BCM).

() to () Water is a State subject and the construction of such reservoirs is an on-going activity
of the various State Governments in order to harness the avallable water resources. Many such big
reservoire have been, and are, planned and constructed under different Five Year Plans by the State
Governments with thelr own resources and also funds made available to them by the Central
Government. Ministry of \Water Hesources provides funds to the State Gowvernments under
Accelerated Irigation Benefits Programme (AIBP). As per the information available from Central
Water Commission, there are major and medium water resources storage projects in the country
under construction in the Xl Plan, with their total live etorage capacity iz £3.90 BCM. The state-wize
liet of the=e projects indicating their river basin and capacity is at Annexure. [see Avpendix 217

Annexure No.9J
Cultivated Land

700. SHRIRAJKUMAR DHOOT:
SHRIRAHUL BAJAJ:
Will the Minister of WATER RESOURCES be pleased to state:

T Cnginal notice of the question was recaived in Hindi.
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(a) the percentage of cultivated land that is covered by irrigation in the country;

(b) the addition to this area which occurred in the Tenth plan and the area proposed in the

Eleventh plan; and
(c) what hes been the cost/acre of providing irrigation in the last three Five Year Plans?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT PALA):
(a) As per the information provided by Directorate of Economics and Statistics, Ministry of
Agriculture, the percentage of net irrigated land over cultivated land during 2006-07 for the country
has been 3¢.1%%

(b) Creation of irrigation paotential of 8.8 milion hectares (mha)) during X Plan has been
reported by the States. A target of creation of irrigation potential of 14 mha has been envigaged
during XI Plan.

(o) Average cost of irrigation potential creation through major, medium and minar irrigation
projects/schemes during VIl Plan, X Plan and X Plan were Rs. 21980 per acre, Rs. 30500 per acre
and Re. 44210 per aore regspectively.

Threat of Arsenic Contaminated Water
1701, SHRIMOTILAL VORA:
SHRI SATYAVRAT CHATURVEDI:
Wil the Minister of WATER RESCOURCES be pleazed to state:

(a) whether itis a fact that threat of arsenic contaminated water has spread across 31 districts
of Uttar Pradesh and 12 districts of Bihar and the level of arsenic in the water samples collected from

all these districts has been found to exceed the standards of Warld Health Organisation;

(b) whether it iz also a fact that a survey had been conducted by State Government of Uttar

Pradesh through UNICEF which revealed the threat of arsenic in 31 districts;

(23 whether an area of 200 Kms. in South-West of Delhi has come under the area affected by

arsenic water; and
() ifso, the acticn taken so far by Government?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT PALA):
(a) Arsenic in ground water exceeding prescribed limit of 10 ppb (parts per billion) has been

reparted from some parts of 28 districts of Uttar Pradesh and 15 districts of Bihar.

(b) As per the report of Uttar Pradesh Jal Nigam, survey of arsenic contamination of ground
water in &1 districts of the State carried out with the assistance of UNICEF, has revealed that some

parts of 28 out of 51 districts in the State have been affected by arsenic contamination.

(c) and (d) In the repart of Central Ground Water Board (CGW8B), no area of South-VWest

Digtrict of Delhi has been shown as affected by arsenic.

T Original notice of the guestion was received in Hindi.
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